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SHRI RAJESH PILOT: There are
two ways of removing these prob
lems. One is to deal with this prob
lem at the stage of manufacture
i. e, the root cause. We have written
to the Ministry of Industry and we
have given them suggestions that at
the  manufacturing stage itself mea
sures should be taken by which this
problem is solved. This one is al-
*eady existing. Then under the Mo
tor Vehicles Act we will put more
(restrictions and we are putting in
other types of restrictions and some
research is also being carried out' by
the Central Institute of Road Trans
port to see how this pollution Can be
reduced. We are sending these sug

gestions to the State  Government.
We are very much concerned about
ft and the Government is taking
Whatever  strictest —measures can  be

taken in this direction.

SHRI G. SWAMINATHAN: Imple-
mentation of whatever laws are there is all
rifht. But in other countries they are not
allowing either buses or lorries or private cars
on the roads after a certain period of life-span.
We find that in India some of the lorries, buses
and other kinds of vehicles are so old that they
are emitting huge quantity of smoke. And
espe-daHyln Delhi buses are so old that most
of the smoke is coming out of these buses.
Will the Government try to have a sort of "time
limitation for these buses and lorries and
trucks?

SHRI RAJESH PILOT: Sir, this one one of
the suggestions which we tent all Sver the
country. We sent suggestions to the State
Governments "ind transport operators. This is
one of the suggestions that has ' come, that we
must limit the age of the Vehicle. And, it is a
fact that when the vehicle becomes old it
creates Biore smoke and more problem for the
environment. - Now, I am soon fcoming with
my suggestions before the House and whatever
the House approves, we will make the
provision In the Act.
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to Questions 6

AN HON. MEMBER: Is it applicable to
Members of Parliament alsot

102. [The questioner (Shri Rajni Ranjan
Sahu) was Absent. For ant* wer, vide col. 32-
34 infra. ]

Setting up of Bal Bhawans in State

Capitals
*103. SHRI V. RAMANATHANT(]
Will the Minister of HUMAN RB.
SOURCES DEVELOPMENT be plea

sed to state:

(a) whether. Government are con sidering
proposals to help set up Bal Bhawans in State
capitals witM Central assistance; and

(b) ifsscv what are fee detaili thereof? '

THE MINISTER OF STATE IN-
THE DEPARTMENT OF EDUCATION
AND CULTURE IN THE MINISTRY
OF HUMAN. RESOURCE DEVELOP
MENT, (SHRIMATI KRISHNA
SAHI): (a) No, Sir.

(b) Does not arise.

SHRI V. BAMANATHAN: May 1 know
how many Bal Bhawans are run in India with
Central assistance and in which cities are they
located and what is the criteria under which,
financial assistance is provided to these
institutions?

SHRI V. RAMANATHAN: What if the
criteria under which Central assis-! tance is
provided?

SHRI. NIRMAL CHATTERJEEr What is
their -number in different States?
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MR. CHAIRMAN: No, they don't want.
Second supplementary now.

SHRI V. RAMANATHAN; What |Je the
difficulties in giving financial assistance to
these institutions?

MR. CHAIRMAN; You did not understand
the answer. The answer ia, the Centre does not
give any assistance; it is the State Government
which gives assistance.

SHRI P. V. NARASIMHA RAO: There is a
Bai Bhawan Society of India. Central
Government gives assistance only to the Bal
Bhawan Society of India which, in'turn,
depending on the projects undertaken by the
State Bal Bhawans, gives some assistance to
them. The amount which w© are giving to Bal
Bhawan Society of India is admittedly not as
much as we would wish it to be; but that is
again a part of the financial constraint. This is
the pattern.
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to Questions 8
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PROF. C. LAKSHMANNA: The
Minister says that there is no schem*
of Government of India to'run Btd
Bhawans

SHRIMATI KRISHNA SAKE:... in the
State.

PROF. C. LAKSHMANNA: Obviously,
you have to run in the States only. The
Question is, if the Bal Bhawans are being run
there already, what is the type of relationship
which Government of India mahv tains so that
the objectives for which these Bal Bhawans are
established are fulfilled?
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SHRI JAGESH DESAI: 1 would like t,
know from the hon. Minister whether any
guidelines are giyen to the Bal Bhawan
Society about the places where the Bal
Bhawan should be established. More deserving
peo pie are slum-dwellers. I want to know
whether the Government ha* considered this
aspect and given some
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guidelines so that these Bal Bhawami can be
established in slum-dwellers areas so that the
poorest of the poor can get benefit out of it.

MR. CHAIRMAN: Next question.
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rSHRI NIRMAL  CHATTERIJEfii You
kindly be sympathetic.
Staterment
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to Questions 10

MR. CHAIRMAN: 1
sympathetic yesterday.

had been too-

SHRI NIRMAL CHATTERJEBr And you
had succeeded too well.

MR. " CHAIRMAN: Question No. 104:

Arrangements” with foreign airlines to
operate through Calcutta,

104. SHRI SUKOMAL SEN: Will the
Minister of CIVIL AVIATIOK be pleased to
refer to the answer to Unstarred Question 846
given in th* Rajya Sabha on 4th March,. 1917
and' state what are the. routes offered to foreign
airlines to operate through Calcutta, and by
when they are pected to operate their flights?

THE MINISTER OP STATE OF THE
MINISTRY OF CIVIL AVIATION (SHRI
JAGDISH TYTLER)-A statement is laid On
the Table the House.

Qiven bMow'are the routes offered to the foreign, airlines whe. heve accopled 6 to though/ through

'Calcutta.. "

Route Entitlements

s.Ne. NamexJf country
(Nameof airline)

Intermediate Point

point in India - Poinis beyond

1 Bulgaria(BALKAN)

thereof.

2 'Poland LOT Any two points,

from: Athens

D mascus, Baghdad, '
Amman, Beirut,
Teheran,

Istanbul,
Cyprus

3 Singapore(SIA)

4 Yugoslavia (JAT).  Thre&poiiits

5 /United Anb Emirates Tcvbe agreed
(EMIRATES
(3ULFAIR).

6 Jordan.

« ABUOHABTor any CALCUTTA
point agreed in lieu

Bangkok or any'
btrfeF point a green in
lieu thereof.

SINGAPORE/CALCUTTA /DHAKA/SINGAPORE
(Actually operating

Any two  points

CALCUTTA from: Bangkok',
Manila, = Hongkong,
Salgon Hanot,,
Singapore.

on this route). -

CALCUTTA Jfkfit-, Manila.,
Beijing.

CALCUTTA Four points to be
agreed.

CALCUTTA-Route  schedule is yet to bo

agreed between the two governments.




